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IN THE CENTRAL ADMIKISTRATIVE TRIBuUNAL} DAIPUR BENCHD JAIPUR

CP 40/20801 (0OA 185/99)
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DATE OF ORDER:%“6.1.2003

Singh son of Shri Rewat Singh aged about 28 y§§%:”

resident of F-4, Deep Bhawan, Jagdamba Colony, Naya Kneda,

Ambabari, Jaipur,

1&

eeesoApplicant,
VERSUS

Shri V.D. Gupta, General Manager, Western Railway,

Cnurchgate, Maombaill
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Shri Arimarden Singh, Divisional Raim ay Manager,
m Raiway, Jaipur.

<» « sRESpOndents

.8, Sharma, Counsel for the applicant.

,S. Hassan, Counsel for the réspondents.

ie Mr, H.b. Gupta, Member (Administrative)

le Mr. M.L. Chauhan, Member (Judicial)

QRDER (ORAL ).

This Contempt Petition has been filcd for alleged
L disobedience of the order of the Tribomal dated
001 rpassed in OA Nog 185/99&

f

Reply has been fiiedy During the course of arguments,
ed counsel for the respondents submitted that the order
> Tribunal dated 2.3.,2001 has been fully complied with

0o his knowledge, the appiicant has already joined., The

1ear ned counsel for the appliicant, who is present in the

Courc

to pu

‘3,

Nbtic

(M.L.
MEM

, submitted thet in the circum%?@nces, he does not want
rsue this Contempt Petition.
In the circmmstances, this Contempt Petition is dismisse

ees are discharged.
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